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CITICZ O THI DISTRICT & SESSIONS JUDGE (HQs): DELHI

PUBLIC NOTICE

Sealed quotations are invited from interested parties/contractors to offer their rates
towards the contract of purchase of waste paper/material which come out after day to day
“leaning and sanitation work from Tis Hazari Court Complex, Delhi. Quotations should be
put-in latest by 03.00 p.m. on 15.04.2019 at Care Taking Branch, Room No. 305, Tis
Hazari Courts, Delhi quoting monthly rate of purchase of waste paper/material which come
out after day to day cleaning and sanitation work from Tis Hazari Court Complex, Delhi.

The applicants are required to attach a Demand Draft / Pay Order of Rs. 5000/- (Rs.
“ive thousand only) (refundable) in favour of District & Sessions Judge (HQs), Delhi
alongwith their quotation. Quotation without above mentioned demand draft/pay order shall
not be considered under any circumstances and no request in this regard shall be

entertained.

The terms & conditions and other informations can be viewed/ downloaded from the
Sfficial website www.delhicourts.nic.in. In case of any query/ clarification the interested
party/contractor may contact to the Care Taking Branch, room no. 305, 3™ floor, Tis Hazari

Courts, Delhi. L2
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Sealed quotations will be opened on 15.04.2019 at 04.00 p.m. in the chamber of

AC 5
TALWANT SINGH)
District & Sessions Judge (HQs)

Delhi.

Court room no. 25, Tis Hazari Courts, Delhi.



